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Batween :-

R.Sridhara Rao o | |

Teee Applicant

T

And

Union of Ipdia rep. by

[

1. Secretary to the GouernmJnt of
India, Dept., of Posts, New Delhi.

2. Chief Post Master GanaraL, !
AP Circle, Hyderabad. l r |

3. Post Master Gensral, AP Southern F
Region, Kyrnool.

{‘
4. Superintendent, RNS 'TPL101ULSLOR,
Tirupathi.
u b
? f.. Respondents
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Counsel Por the Applicant If: ShriJK.S.R.Anjaneyulu

Shri

Counsel for the Respondents ' :

CORAM: P |

—_— : r
. ij

THE "HON*BLE SHRI R.RANGARAB%N

THE HON'BLE SHRI 8.5.JA] PARAN‘SHUAR

l

MEMBER (A)
l MEMBER  (3)
i

(Order per Hon'ble [Shri R.Rangarajan, Member (A)
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Kota Bhaskar Rao, CGSC
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(Order per Hon'ble Shr;;RLRangaraian, Member (A) ).

for the applicant.: Nons,fbﬁ the respondents.
2. This DA is filed to declar&zthe orders of Post Master |
C \ |

Genaral, Kur nool communicétéd in Superintendent, RMS 'TP’

|
Heard 5ri D. Subrahmbnyam for Sr1 KiSiR.Anjansyulu; cougsal
. L
\

Division, lirupathi letter No B~ 11/9/4 dt.16-5-1995 (Annexura[1)
- |
‘:

re jecting the representation of the applicant dt .26-12-94 J

(Annexure 8) as arbitrary'gnd illegsgl and direct the respondent

|

No.1 to extend the benefit of judgment in OA 1194/93 dt.28-7-34
N

of the C.A.T., Madras tjeng’;ﬁ to the applicant by setting asids

|

| !
the punishment order issued in NemolNo.F.N0.2-188/92-UP
dt .27-5-1993 (Annexure=1)- and give him the BCR promotion from

1~10-91 on which date hisg juniors were promoted.

|
| . |

3. The learned counsel; for the Fpplicant now submits thaf the

applicént had expired and ﬁsnca the’ﬂ.ﬁ. has becoms infructubua.'

- |
. brict ' [ : . .

4, In view of the abdvwe,that the applicant is no more, ﬂhe

| |

I

abates. No costs.
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chtated in Upepr Court.
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Copy to:

1. The Secrestary te the Govt. of India, Dept. of Posts,
New Delhi, ‘

2, chief Post Master Cereral, R.'P.Ci':"cle, Hyderabad,

3. Past Master Genersl, AP Southern Region, Kurnoel,

4., Superintendent,mf RMS, TP Division, Tirupathi,&

S One cepy te Nr.K;S.é.ﬂnjanayulu,Advocate,CAT,Hyderabad.
6. One Copy to Mr.K.Bhagkara Rao,Add1,CGSC,CAT,Hyderabad,
7, One cepy to D,R(AR),CAT,Hydera ad,

B, One duplicaﬁa copy.
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